
         THROUGH SPEED POST 
   
 

IN THE HIGH COURT OF DELHI AT NEW DELHI 
            

                    
       F.No.161/Comp./DHC/12776-789 

           Dated: 21.05.13 
From 
 The Registrar General 
 Delhi High Court 
 New Delhi 
 
To, 
  (List of Vendors enclosed) 
 
   

Sub: Quotation for SONY ICD-SX 25 Digital Voice Recorder (Dictaphone)  or the 
latest version of  Digital Voice Recorder 

 
Sir,  
 
 You are requested to submit the quotation for SONY ICD-SX 25 Digital Voice 
Recorder (Dictaphone) or the latest version of Digital Voice Recorder, in a sealed envelope 
to the undersigned on or before 29.05.13.  The relevant accessories like software, USB cable, 
Earphone and battery should be fully compatible to Dragon Naturally Speaking Professional 
Software latest version.  The validity of rates should not be less than 6 months.  
 
 The envelope should be addressed in the name of “Registrar General, Delhi High 
Court, New Delhi,” and the subject and the reference no. of this letter must be superscribed 
on the envelope. 
 
 The quotation received after due date shall be summarily rejected. 
 
 

          Yours truly, 
           

 Sd/- 
          (K.K.Bhati) 

         Joint Registrar (Comp.) 
         For  Registrar General 


